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• 
INTRODUCTION 

I, the Chairman of the Estimates Committee having been authorised by 
the Committee to submit the Report on their behalf, presenr this Twenty· 
Seventh Report on Action Taken by Government on the recommendations 
contained in the Twentieth Report of the Estimates c.ommittee {Sixth Lok 
Sabha) on the Ministry of Agriculture and Irrigation (Department of Rural 
Development)--Survey of Unemployment in Rural Sector. 

2. The Twentieth Report was presented to Lok Sabha on 28 April. 
1978. Government have furnished their reply indicating action taken oo 
the recommendations contained in the Rcpon on 4th October, 1978. The 
reply wa examined by the Study Group •r of the :&timates Committee 
( 1978· 79) at their sitring held on 1 S December 1978. The draft Report was 
dopt d y the Estimate Committee on 18 December, 1978. The Report 

contain only one recommendation~ Since the finnl reply of the Govern-
ment i till awaited the ame has been included in Chapter V. 

4. n anaJy · of action taken by Government on the recommendations 
com incd in the 20th Report of the Estimates Committee is given in the 
Ap dix. 

SATYENDRA 'ARAYA SI ffiA. 
Chairman 

ES1ima1 Comnuttee .. 



CHAPJ"ER I 

REPORT 
1. This Report of ttie Estimates Committee deals with action: taken by 

Government on the recommendations contained in their 20th Report (Sixth 
Lok Sabha) on ihe Ministry of Agriculture and Irrigation (Department of 
Rural Development~Survey of Unemployment in Rural Sector--:whkh 
was presented to the Hoose on the 28th April, 1978. · 

2. Action Taken notes have been received in respect Of recommenda-
tion contained in tbe Report 

3. The action taken notes on the recommendations/obsen·alions 
contained in the Report bas been categorised as the recommendation of the 
Committee in respect of which final rep y of Government is still awaited. 
The recommendation and action taken otes cf Government have therefore. 
been incl oded in Chapter V. 

arYey of nemployment in Rural sector 
4. The Committee bad taken note of the various defiriitions and con-

cepts of unemployment and under-employment e\olved and the varying 
timat of the number of uncmplo 'Cd and under-emplgyed made by 

different organi tions from time to time including tho e provided by the 
_7th round or the .1 ·a1ionaJ Sample Survey f 0 tober 1972-Scptember. 
1973). Th r ul or th 1 S 0 32nd round o~ Sur\"ey on Un mployment 
nd tJ11der.-cmployrn~.nl ·~1hich is the lnt t ·urvey, are expect d to be avail-

able , Jun , J 979. · 

·. n rhe contexr of the d ; · oo o the Gov mmcnt to remcve unem-
'Pf oym nt in the COUOll)' in the n ~t 10 years. the Committee nad e;q>re ... d 
the ''i ' that it ncce ~ary n y vital, to have a clear pictuTe of the size 
of the pro lem of un mplo enli from season to season and ) ear to year ot 

J o ow the magnitud Of the challenge befo e the country but also 
to watch the tntc r o' the vnrious cmp oyment eneratiog schemes 
in h1in tb1 problem. The httd re\ that unl - comparative figur\:. nf 
uoemplo cd person ~re a\'nilnblc at f requc.nt intervals in re ..;~t of each 

mt and a.I ch o· triet. the G vcmm :nt might be ~everely handicapped 
mpl ym n& em uitcd 10 area ''here the un ... mpln\ mcnt 
t ncutc nd in ml'l\Cing timely and on-cours improvement<: 

in in th lie.ht f the re,u} . 
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(5-6 years). the survey being taken up once in five years, and secondly 
because their data which ,..also included even those persons like small 
children who should be in schools rather than counted in labour force and. 
for whom Government might not t;e upon to provide employment 
on urgent basis tended to give a rather mftaled picture of the problem. 

7. Against this beckground the CoauniUec biii felt that tilde ~ need 
to evolve simpler concepts aDd methodology to assess the m¥Oitude ot· 
unemployment nt IDOl'e frequent int«Vals than ttie>SC :11dopmd b)' the 

tiOnal SaJtaPle Suriey OTganisation. With this appro&cb the •eontmittee· 
made the following suggestions for in tittrtiag a -tern Of oollectin data M 
unemployment in the rural . ector:-

(a) There should be a standing arrangement at the level 'Of the ba ic· 
unit of administration in each State to assess the number or-
unemployoo persons residing In the juriSdicnt'.Kl of tl'lat unit. 
The basic unit m.ay 1>c a village or a cluster or villages, n town, 
a tchsil headquarter or the like which fom1 an administrative 
unit at the local level. 

(I:>) The taslc of collecting statisf on unemplo .. ment should be 
entrusted to the already cx'sting agencies at the level of the e 
units. viz. P.anchayat, Panchayat Samiti. Anchal anchayat, 

unicipility~ any other unit Of local self-government or Re\e--
·ouc omecr as i~red by local school teachers. gram-sewak etc. 

(c) Eafh designated auiliority hOOICl open a Re ·~ter of J Seeker 
and enter tlierc\n nam of all th e person (men and. women) 
residing within ~ ·unsoiction. v.~o offer them clv r r em-
ployment. The registration hould preferably twice o l r-
once during cropping ea...ctan and again durii}g non-crqppin 
season. 

(d) If at any time, unusual easonal conC!ition , like drottiiht. (!eve-
top io any part of Ind!a or some natural calamity occu • 
special efforts should made lo COiiect data abo. t n 
who seek work during that period. 

(e) To ensure regular anCS timely colleeti n of ti ti 
desirable 'to offer incentives to lhc agencic (includi 
OOC:ties) artd personnel engaged in tni task. 

• •11 La. It WI .. ·~ 

corpor te 

(0 As regards minimum a for re 1 trati in the R.egi of Jo 
Seeker1, the Government may dctermin the a Jimit k pin 
in view of the I.L.0# Cot\veotion on the · ubjcct provi ~ f 
Article 45 of the Constitution> the l!mpJoymmt or Children 
Act, 1938 and the Employment Guarantee heme of the 
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Mahar~htra Goverftalent But chilerm qo should be saudy-
ing in educational institutions shOU1d n& be r~cd as job:-
sce\ers for this ~· q'lbe ye limit thus determined should 
be observed uhiformJy in all the States and Union Territories. 

(g) The statistics COH"ected at the basic unit level snould be COOSO::: 
li~ecf at the level of Tehsil/ Block, District. and State Jlead ... 
quarters under the guidance of the Statistical or Planning Unit 
of the State Administration. The AU dia figures sbould be 
consolidated by a central agency to be nominated for the 
purpose. 

{h) The statistics collected and consolidated at each level snouJd be 
subject to sample chec"king. 

O) As conditions may vary ffom State to State ot even 'from re-gibn 
to region in the same State~ tlie detailS Of Machlnety and' 
metbodOlogy for each region7State tnay be camt:illy wonced 
out to suit the local conditions. In ~oing so, the machinery 
and methodology evolved in Maharashtra for the pu~e for 
registering the names of job-seekers may a.Io be sruditd. 

(j) The State Governments should be made responsible for all 
v operations in this process within the States and the Central 

Government hould co-ordinate the work among the States. 
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~ 0. Government have intimated that witti o view to evolving o suitable 
scheme of monitoring ruraJ employment' nnd unemployment. . perirncnt.1-
tion with some schemes in ome !;e)ecte8 D Block is under active con-
sideration of the Government and that the ten-point ~chcme outlined by the 
F.stimates Committee could be taken up as one uch cheme for c ·pcri-
mentation. 

11. Another proposal under con id rntion of Go\•crnm nt i f\ r the 
States to canvass periodically the ~ss hedu1e or the 32nd round n 
employment and uncmploymeor in ome selected C.D. Blc;>ck for timating 
levels and changes in the rural labour f oree ituation. ·· 

12. It has also been 'tated that ••the ~ini try of La ur ha\ on tim1ed 
-in March 1978 a Committee '-Oil Employment .. n 1icc 01! •anisation in ndi 
\\~ich has inter alia been a keel to examine the p< iblliti of in\ oh inc 
tlie Employment Service for dealing ~ ith rural unemployn1ent. rh rep rt 
of that Committee is awaited .. , 

13. Tlllt CODlDlittee are • ha y af f b J-'--.au.":1~ 
Ministry fo their recommendation ro in "tute a DC\ 

collecting data on unem~yment in nL~ 

orvcy Organisation tbr 
pre enf conducfuig rune~ 'n on mp . ment nd 
such surnv are held onl once · n fi . e ----- . . 
o , statement. "th2 u.~fulne~ of lb 

-employment p~mes · adt:nitfed1 1 

of the Government of India to rem c un pln.1t1ln4!~n 

period of 10 e1U'S and or the fact t r the d.ntn 
l>J1 1 ·~o would t be ffi • fl 1 fu1 o G 
a!?B.inst unemployment-a f t h. c h 
ernment-fhe Committee bnd fetf tint 
done by SSO, there was an im 
ana methodology to ·asse~ss 
frequent inten n t onl , to 
to monitor tbe rate of ~ 

schemes bicb Ole GOTerament m.'l . 

mt. 
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JS. The Committee were of tbe opinion that it sbo.uld be possible to .. 
colJect such impllfied data at the lel-el of Pandaayats, Muaidpalities and 
of her locllJ agcnde "ith a little guidance and assistance and by the ... te 
Gol'enunen concerned. 

OIQillaittee ~t &o note daat die GOYenuaeat llave aot lllown 
ri~ne or urge to co ider the simple system for data 

ed by tbcm. The Govenuneot lnrfe ted that the expcri· 
mentation "ith me of monitoring rural employment and anem-
plo} ent in me elected CD Blocks u· under acti e consideration'' and 
th t " the ten-point 'Ch me outlined b the Estimate Committee could br. 
taken up one ch he for experimentation''. The Committee are 
on~ at uch a half-hearted respo from tile Go ernment to dteir 
rcco ndation. 1bc mruil1ee "ould like to reiterate that action oa the 
l 0-pojnt me ted them to ~led data on unempl)·oment in' 

l hould be initiated . ifbout dela\' and tbe Central Govenon t ., 
re any eff orf to pe .. oa(f e Go em t join in 

- 111o1 alUCll and e tl), '1ritllo their lldi c roopera· 
part' • . meat Id ceed: 



CHAPTER D 
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CHAPTER 

OMM DATIO S IN RESPECT' OF WHICH FINAL REPLIES 
OF. GOVERNMENT ARE STILL AWAllED. 

R t..-commeod2t.ion (P-.iaph ·o. 69) 

·:AU that th Committee wish to taie . that in vie of the dccisioii « 
· h ·G emment of India to remove unemployme01 in the country in the 
next 10 years, it is ncussary, nay vital, to have a clear picture of the size 
f the problem of unemployment from on to ason ana year to year 

n t only to know the magnitude of the cballenge before the country but also 
to watch the rate prpgr of the variou employment generating schcme5 
in lvjng thi problem. The Committee feet that unless comparative 
gur of unemplO} ed. per n are available at frequent inten'als in respect 

of each talc and tso each District, the Government mav be everek handi-.. -
c.appcd in devising cmplo ment schemes suited to areas where the unemploy-

ent position may be ute and in makin timel ',. and on...course improve-
men in the hem in the light of the rcsu1t . ln the opinion or the 

mince the data collected ~' the 1 rational mp1c Survey Organisation 
uld no be ufficiently u ful to ~ Go emmc.o1 in the implemmtation of 

their 10 year plan to ~ \I c unemployment in the country firstly because 
it \ ii blc 'le.r Ion · ten.-al (5-6 and dly beca 

rh ch i lud C\~D th ~ . like mall Children who 
h tber than counted in In r r rce and for whom 

l be Ued n 10 pro\ emplo} mcnt on un?Cnt 
rather infl tcd p·ctuiic of the problem''. 

ur 

oom ri in, 

9 
-
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and unemployed) in the age group 5 + years i around 4.3 per ceuc. The 
rate of unemployment by restricting the analysis to the age vroup 15-59 
years would rise nominally to 4.5 per cent. This L becau c person'i ~k­
!ng t;mploy~QtJ · in the a~ gtoup,5-14 and 00+. yeab eon5'ilule a man 
frru:tion of the cotal~pu.laliC>n in the coocr d age group. s the number 
of persons in the labour force oul"ide the con.vcntional age group nmounts 
to over 28 million out of a total number of 215 million in all ngc groups 
pq\_ e~lh<l, it v.'OUld be ~irab!c 10 collect. the data oo 1 bOur. ore~ .tarus 
fgr !!1li ill · \'~dual a. attempted !n the. recent round of the att al 
~~~ Sur:vc:y. 

ro~M. I 0. H.ll011/J6/7 -RME Dated 4th 

r uncm-
•rrr~ful im1 Jcm ... 
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$UbHqucnt three ~u~rounds wm follow at intervals Of a month or so, so 
:by .. January next year a repo a~ed on tno wholC round will be 

iJV:tilable. {)eta 0 1..:d tablJlation of the data :i~ being taken Up with the help 
of tht ComputoI Coatre of t~ l)epartmeRt of Statlstiri and reports based 

this are ex tpd f:O be availa~e by the aiiddlc ~ next year. 
fO.M. o. H. 110t 1 (16)/78 RME dated 4th October, 1978] 

. ; 

1 n 
0 It i with thi approach io view that. based on their siooy of the prob-

lem of Rural. E1P.J>loyment. the Commi&teo wish to make tbe., f~qwing sug .. 
gestioos for instiruting a ~Y tern of conec~ data on une~yment in tho 
:rural sector : - : 

• 

-

. "' 

a Tbare should be a anding acrangement al the le\1el of the basie 

( 

uoit administtation in each State 10 the nuanber or 
~ pc on x iding in the jurisdiction of th.al unit. 

ie · ! } a dllage or a cluster villagcs.t a town 
i1 hea4quarttr or the like which form an administrative: 

unit nt th 10C3l level. 
• 

) Th 
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1'.;taharasbtra Government. Bul d 'Jdfen Im tmuld. be! study~. 
ing in edu atiQtlal institution~ should not ~ registered. as j(>b~. 

sc~kers for this purpose. ~h~ age rmit .thu d.i!Jcnnincd . liould . 
be obsen -.d ... uniiarml~ in ltll""the ·sratc~ m:rd Uoion1 Territories. 

(g) The statistics collected at the ba!ottc unit rcYel ~houJd· be· conso-
lidated at the level of Tch ill Block, Di.strict and tntc· Head-.. 
quarters under the guidance of the Statistic I or Planning Unit 
of the State Administration. mi AJJ India figures should be 
consolidated by a central agen~y to be n min3ttd for· c pur-, . 
pose. 

(h) The tatistic collected and <.."On oliilrued at each l'evel' 
subject to sample cliecking. 

(i) As conditions may vary from tale to Stutc even from re.gi 
to region in the same State. the detail of ~ry an 
methodology for each r~gioof S1at may bC Ully worked 
out to suit lhe local c dition . l n doing , the m.adUnery 
and methodol gy e olved in Maharashtra for the purpose fi er 
registering the nam of jnb- kcrs m be tl i ~ 

( i) The State Go·.·ernments hould be rnadc re.span ible for nll opera· 
lion~ in this proc~ within the Stales and t~ Central :e111-
men1 holild co-o;-dinat" the ;\:Ork am g 1hc 

Re~lar ,collection by local agencies of d l on items like unemp )' .. 
nient and. underemployment would be ext m ly difficult l ki g into i-
deration the complex nature or these conccp and the difti ulty ot the level 
of agency in understanding and putting aero uCh difficult co cep d 
<:>ther or~nisationa problems. It is wcU-kn ·n thnt the ti it}· t 1 
of a person (employealpartly employcdfunemplo:ed) in rural f\; in 
India often \taries widely over the year depending on the picul1urnJ :. 
sons, itt of land-holding of the h hotd and hv ftlr:r a mi 
statu . Registering of job-seekc fy t ice l r recommend 
the Estimate! C ·mmittce will not 1>e able to f kc into nt 11 e 
factor -. Further. if rhe onu of regi tr:ation of un mpl ·yed per _ i pl 
on the local authorities ( withou obligation on their part to i c n)f tcgi .. 
tration card} , even the rough estimates of ruml unemployment h 
srich registered job-seeker may be ub'c 1 lO ubst int bi either in 
favour of or against some pnrticular ocio-coonomic roup in the t 
As regards organisational prob em • it · n le-- ~onhy th en in the - e 
of registration of impler viU!l rent ucb irtb mt d 1 und r c 
Registration of Birth and Deaths Act 1969, large num r of uch cvctU 
are often missed du to lac'k or u· blc or ni 1ion rti ulncl) in ch 
rural areas. 
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r. 1Q?8) 

Repry Of Go\ re 
Government ould continue to ctivc -c~ 

pnrticipat;on of a11 State Ckwemmcnt . n Wbate\ r - of 
unemployment in rural area~ that would be 6.rially eY<>lvcd td\eT 
minntion of ,.ru; u" pro :ii utlin d in th t:Ucmmt on 
~ ). 1 t. 

. 1. o. H.l 1011(J6)17 

M IMkJld.aaficYI (P.,...plt ~o. 73> 
uld be •eenl~ watchin., the 

nnd woold li c to be inf nncd af it 

R~ of Go' t:rnn.enl 
ommit1 \I uld • informed of 1h progrc 
I . t . ~o fl. I t01 I lfil / 7 , R~-f - dntcd th 

SA YF~ 'OR 

(. n) ... 

r, 19 J 

• 197~1 
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